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SHRI K.T. KOSALRAM t
SHRI VAYALAR RAVI s

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state 1

(a) whether Government's attention has
been drawn to the recent floods in Tamil-
nadu, Kerala and Pondicherry ;

{b) if so, the number of people died,
State-wise ;

() loss to the property caused ; and

(@) financial amsm-u:e :ul:cd by the State
Gov and d by the Centre?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION = (SHRI
SURJIT SINGH BARNALA) : (a) Yes,

Sir,

(b) According ta the information avail-
able with us, the following is the pounon
about number of people perished cue to
floods State-wise ;

No. of

Nad' cpoted

missing

Tamil Nadu , 143 2
Kerala . . 6o 6
Pondichary 3 . -

In addition, 14 human lives were reported
to have been lost in the cyclonic storm in
Tamil Nadu during the 24th to the 26th
November,

(¢} The enimated lou of ""’I’E‘.Z (hous-
crmen

Tamil Nadu . Rs. 248g°01 lakhs
Rerala + « Rs, 7182:5r lakhs
Pondicherry . Rs. 8033 lakhs
deduhl Tuml;:_;dmdyﬁdted
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On the basis of its Report and the recome
mendations of the High Level Committee
on Relicf, Rs. 11 crores bave been allocated
as Advance Plan assistance to Kerala. In
sddition, 12,500 MT of wheat and 12;500
MT of Rice arc also being released for
distribution by way of gratuitous relicf
among flood victims,

Another Central Team has also visited
‘Tamil Nadu and Pondicherry from the 24th
to the 27th Novembcr, to assess the

ist, and the
extent of Bood damage. Its report is still
awaitedy

Financial Anisunce To Poets
And  Artists

2168 SHRIP RAJAGOPAL NAIDU\

'ill the  Minister of EDUCATION,
SOCIAL WELFARE AND CULTURB
be pleased to statr :

(a) whether financial assistance Is given
to the ports and artists ; and

(b) if so, how much is keing given?

THE_ MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
ﬁDR PRATAP CHANDRA CHUNDERs
a) and (b). There is a scheme of financial
gssistance to persons distinguithed in letters,
arts and such other walks of life wko may
be in indigent circumstances. These
whose monthly inceme does not exceed
Rs. 400/ and whose age is akcve 58 years,
are cligible for grant ¢f a monthly allewa
ance cf up to Rs. zco/-.

‘Rural Housing Corgoration

2169. SHRI P. RAJAGOPAL NAIDU}
Willthe Minister of WORKS AND HOUS.
ING AND SUPPLY AND REHABILI-
TATION be plcased to state 3

(a) whether the Government s gnmg
any amount towards rural housing ; and

(b) ifso, the amount given in 1958 to the
varfous States?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI = SIKANDAR
BAKHT) : (a) and (b). Housing is a State
subject. Central financial assistanice to
gxe State’ thmmenitsl;ordlll tl‘_igr State

ector grammes, including, “‘Housing’,
is rcleas:;o in the shape of ‘block loana® an
‘block grants® without their being tied to
any fcular scheme, project or head of
development, The State Governments aze
free to utilise the ‘block amistance’ om

eir Plan nchemellncludhgmalhoum:g
-weudin(-w their needs and priosities,





